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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 7167 OF 2012
BEFORE THE REG STRAR SUNI L THOVAS

M S THE | NDURE P. LTD., GHAZI ABAD Appel | ant (s)
VERSUS
STATE OF U. P. & ANR Respondent ( s)

(Wth appln(s) for permission to file additional docunents

Date: 30/10/2013 This Appeal was called on for hearing today.

For Appellant(s) M . Anupam M shr a, adv.
M. Adarsh Upadhyay, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Await return of notice of all the respondents.

List the matter on 17.12.2013.
| | | (Sunil Thomas)
| | | Regi strar
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